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CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTrA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. MA351/491/2017 	 Date oforder: 19,6.2918 
(0A351/149/2015) 

Present: 	Horfble Mr.S.K.Pattnaik, Judicial Member 
Hon'ble Dr. Nandita Chattedee, Administrative Member 

M/O SHIPPING. 

Vs 

T.N.KRISHNAMOORTHI 

For the applicant : 	Mr.V.flS.Balan, counsel 

For the respondents: 	Mr.B.ICDas, counsel 

0 RD ER (ORAL 

Per Mr.S.K.Pattnaik, Judicial Member 

Heard id. Counsel for both sides. 

Ld. Counsel for the ,applicant prays for withØrawai  of this MA. 

Prayer is allowed. 

MA stands disposed of as withdrawn 
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(DR NANDITA CHAVrERJEE) 
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